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% feeett, 21 ST, 2026

FT.3M. 337(H).— F41T FLFE F, T TSHTT AATTH, 1956 (1956 F71 48) (Rrer =0# =9+
TETA I<h ATSTHAAT FglT TAT ) 0 1T 3F T ST (1) o Tl ST 6T T2 AT TLH 5 G2 Tieagd
AT TSTHRT HAATAT T SATEAAT HeAT F1.377. 540 i@ 30/01/2025, ST AT & TSI, SFTHTETI,
AT |, Tve 3, 3uEe (i) § wrford it 7 of, g7 st o7 % 9oy oo § NH75 % .. 130.6 &
T.T1.147.54 T F TTEIA TASTHANT o (HATT (AT FXA / AL A HT a1, A7), AT, TILT S TATAA
F TorT 39 ATSE=AT | IUTaE A =T | AHEE s 7 o119 Fe % o0 ey v =r9or iy of ;

ST ITH SATEEAAT 7 AL 3h ATHAH Al T 3F il ITLTT (3) el arira 09.02.2025 Fr
areTE R () i zreww aitw <f¥am (3fRwen) St # srrfr e o ;

STarfeh FEAH TTTErTT 1 &7 3T % dgd aTa< I 94 g% &, o 9% fo=me 3 = & i saer

3T = T Rae fBFar T=m;

468 GI/2026 (1)
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S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AIAT
IR

A AT, Feald TLHIT, TETH TR T I OIS TTH &7 ST T AT I ATAaH 6T g7 39
T ITETT (1) BTN T&T ATRAT T TANT FLd g, Tg FTIUIT FIdT g 1o S<h AT § A2 IH F1 (@<
ERIEEEAEIME L RERIRC TG  EAU

AT T, Fea T TLHTY, IH ATAIH T 41T 3 AT ITLTT (2) F AT H T =TT AT 8 FF
TH ATAGAAT o TSI § THTAA T, I AqqAT | AT i ot fAeeat & 4= grae areafeas s 8
Fea T gvER § Afga 21 Srustt |

AT
AREE T % T ot § NH75 % T 7T, 130.6 & T&.51.147.54 3 1T STSi il ST ATt 631 aiad
AT HYAAT Ted fEaem
T T AT ARG IEEEIEICRCIE
EALE qaerr geAT R A TR | GfF & I T aw e Rass
Icul (FFRITH) AT FT A
1 2 3 4 5 6
ATAF HT ATH: qaa<ar
e T AT Farehar
1 763 st (Fre) T2 0.0132335|[vTweher wgaT foraT-
T HEAT, FHEH
T afd- o FHd
KAl
763

AT T ATH: SYTET
2 16 st ) g aa -3 0.0010117||fraw wzar, Troraett

RIEERS ERIEIEC]
16

3 17 BEIERED) T Td-3 0.0110077||fraw wgaT, LTttt
RIEEREERRIEC)
17

4 18 EEIRESED) T @q-3 0.0350061||¢=mHHa< |1, faar-
ECEEIE]
18

5 19 IBEIERED) T Td-3 0.0740186||foraw wgaT, Trsra’

RIEEREERIRIEC]
19
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6 20 EEIEED) T Tq-3 0.3929988|[3Her #gaT, A«
FHTY Hgdl, anray

20

7 21 BEIESED) T Tq-3 0.0029947 ||foraw wgaT, Trstaet
RICERS S RRIEC]
21

T T AT [ATEE

8 132 BEIEED) T Tq-3 0.0040065||srsi= fasft, forar-
arraT el
132

9 133 BEIESED) e -2 0.1970053|[3Her #14, T= FHATY,
ST 919, AT
TETE, LT 974,
faeg FA

133

10 138 st () 7S -2 0.0259814 (w0t T, Mg
ST, gAT AT
Tfd- To fates a1
138

11 139 EEIEEEEL) =T -2 0.1161878||FFe &a, oo |74,
TET HTE, AL T
139

12 140 BEERED) e -2 0.3912991||%a= a1=, fRen 719,
TTHTRS |TE Sl oehaT
KIS

140

13 141 BEERED) zie -2 0.208013|[xTH a=Ter AT, AT
ATg, FlUeheT AT
141

14 142 REIRESED) zie -2 0.3399029|[F5d FHT Agdl,
foraT- A "=,
ITIATT ATeT, foar-
MEECEICRMERCE)
=TT foar- gamT
ST, FATAE AT
OrdT- T ey
142
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15 143 EEIEED) T -2 0.0859976 ||er=sa¥ =T, afa -F0
TTHETH Hgdl, AR
AT, fodr- w0 smw
el
143

ATTe T AT QTRIST

16 60 st () &TA-2 0.0242817 ||fEfreTer STerdt far-
AT T,
TTSTREOT Sty foraT-
RACUE1ERAN
60

ST T ATH: q1E<

17 277 IREIRESED) -2 0.0460138||sr= saT< o -
EEIEREEL
277

T T AT TAGAHT

18 106 IREIRESED) -2 0.0320923|[q¥s Y=, TN
TETE, % TS foar
- e AT AT
106

T T ATH: TAGAAT

19 870 BEIEED) 7S -2 0.148361|(forer Fa< foaT- =0
T o, el Fa%
qfd-ETo HETed fie
870

Total 2.1494135

[%FT. &. NHA/RO/RNC/JH/LA/3D]

o IfiET, fAgerw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 21st January, 2026

S.0. 337(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 540 Dated:30/01/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii)
issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to as
the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to the
said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH75 in the
stretch of land from Km. 130.6 to Km. 147.54 in the district of PALAMU in the state of JHARKHAND;

And whereas the substance of the said notification has been published in Azad Sipahi (Hindi) and Times of
India (English) dated 09.02.2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled the same
appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH75 in the stretch of land
from Km. 130.6 to Km. 147.54 in the district of PALAMU in the state of JHARKHAND

State: JHARKHAND ||District: PALAMU
SIl. No. (|Survey/Plot Number|| Type of Land ||Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
L 1 | 2 | 3 [ 5 | 6 |
|Taluk: Satbarwa |
|Village: Pipra Kalan |
1 763 Private (Raiyati) [|[Dhan-2 0.0132335||Ramkesh Mahto S/O-
Parshuram Mabhto,
Kumkum Devi W/O-
Late Basant Mahto
763
Village: Rupaundha
2 16 Private (Raiyati) |[Dhan Khet -3 0.0010117|[Shivam Mabhto,
Rajbali Yadav, Ajay
Yadav
16
3 17 Private (Raiyati) |[Dhan khet-3 0.0110077|[Shivam Mabhto,
Rajbali Yadav, Ajay
Yadav
17
4 18 Private (Raiyati) |[Dhan Khet-3 0.0350061|[Shyamsundar Saw
S/O- Butai Saw
18
5 19 Private (Raiyati) || Dhan Khet-3 0.0740186||Shivam Mahto,
Rajbali Yadav, Ajay
Yadav
19
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Private (Raiyati)

Dhan khet-3

0.3929988

Umesh Mehta, Anil
Kumar Mehta,
Bageshwar Mehta
20

Private (Raiyati)

Dhan Khet-3

0.0029947

Shivam Mahto,
Rajbali Yadav, Ajay
Yadav

21

Village: Purnadih

8 132

Private (Raiyati)

Dhan khet-3

0.0040065

Arjun Mistri, S/O-
Bhageshvar Mistri
132

9 133

Private (Raiyati)

Tand-2

0.1970053

Umesh Saw, Panchan
Kumar, Arjun Saw,
Abadhesh Prasad,
Ashok Saw, Arvind
Kumar

133

10 138

Private (Raiyati)

Tand-2

0.0259814

Krishana Chaudhari,
Gorakhnath
Chaudhari, Dulari
Devi W/O- Late
Birendra Saw

138

11 139

Private (Raiyati)

Tand-2

0.1161878

Kisun Saw, Vishnu
Saw, Pradip Saw,
Naresh Saw

139

12 140

Private (Raiyati)

Tand-2

0.3912991

Madan Saw, Kishor
Saw, Ramkishun Saw
Rishikesh Saw

140

13 141

Private (Raiyati)

Tand-2

0.208013

Ramvilash Sahu,
Muneshvar Sahu,
Rishikesh Sahu
141

14 142

Private (Raiyati)

Tand-2

0.3399029

Basant Kumar Mabhto,
S/O- Sitaram Mahto,
Udaynath Chaudhari,
S/O- Ramdev
Chaudhari, Tribhuvan
Chaudhari S/O-
Su;dama Chaudhari,
Kripanand Chaudhari
S/O- Sudama
Chaudhari

142

15 143

Private (Raiyati)

Tand-2

0.0859976

Dhneshvar Devi W/O-
Late Ramdas Mahto,
Ugrim Mahto S/O-
Late Amar Mahto

143

Village: Shahganj

16 60

Private (Raiyati)

Dhan-2

0.0242817

Dirignath Chaudhari
S/O- Narayan
Chaudhari, Rajkaran
Chaudhari S/0-
Naresh Chaudhari

60
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|Village: Tabar |
17 277 Private (Raiyati) |[Dhan-2 0.0460138|[Sarik Ansari S/O-

Habib Miya

277

Village: Dulsulimi |
18 106 Private (Raiyati) |[Dhan-2 0.0320923|[Surendra Prasad,
Rajendra Prasad,
Shambhu Prasad S/O-

Kanhaiya Saw
106

Village: Dulsulma |

19 870 Private (Raiyati) || Tand-2 0.148361|[Shila Kuwar D/O-
Late Naresh Singh,
Kaili Kuwar W/O-
Late Mahadev Singh
870

Total| 2.1494135|| |

[F. No. NHAI/RO/RNC/JH/LA/3D]
SHAIKH AMINKHAN, Director
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